315  Re Lathichargein Delhion

Students of Aligarh Mushm University
Veeranam projectwhich has miserably failed
Dunngthe Emergency Madam Indira Gandhi
announcedthe TeluguGangaProject buttwas
notimplementedby the Congress Govemment
of Andhra PradeshandMaharashira Dunngthe
MGR sregime we have advanced sufficient
amountto Andhra Pradesh Government The
present Tamil Nadu Government s taking all
necessary and effective steps tocombat this
water problem (Interruptions) Sir therehad
beenfailure of monsoon mthe catchment area
adjoiningtheMadras City Hencethere hadnot
beenenoughstorage 1admit inthetanks New
ourGovernmentmade elaborate arrangement
to get waterfrom Neyvelithrough rail transport
We are doingourbestinthe area of distnbution
Sir rain andwateris notin the province of State
Govemmentor Central Government So Irequest
the Congress Membersto prayforenoughran
in Tamil Naduespeciallyin Madras Crty Inthis
connection | would request Shn Narasimha
Rao Government to implement the Cauvery
Trnbunalawardimmediately whichwillhelpto
solve the drinking water probelm and help
irngation throughout Tamil Nadu

Sir wanttoraise anotherimponantmatter
Regarding the postponement of Ranipet
Assemblyelection (/nterruptions)’

MR DEPUTY SPEAKER ltdoesnotgoon
record Now papers Laid on the Table Shn
Arvind Netamj

* (Interruptions)

THEMINISTEROFWATERRESOURCES
AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRIVIDYACHARAN SHUKLA)
Sir kindly see thatitdoes notgoonrecord It
cannot goon record

MR DEPUTY SPEAKER Itdoesnotgoon
record | have alreadytold

(Interruptions)

*Notrecorded
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13 06hrs
PAPERS LAIDONTHE TABLE

Reviewontheworking ofand Annual
reportofthe Madhya Pradesh State Diary
Development Corporation Ltd Bhopal for
1991-92and statements for delay in laying

these Reports

|English)

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHPIARVIND
NETAM) Ibegtolay onthe Table

(1)  Acopyeachofthe following papers
{Hindiand English versions) under
section 619A of the Companies Act
1956

(a) (1) Statement regarding Review by the
Government on the Working of the
Madhya Pradesh State Dairy
Develepment Corporation Limitea
Bhopal fortheyear 1990 91

(n) Annual Report ofthe Madhya Pradesh
State Dairy Development Corporation
Limited Bhopal fortheyear 1990 91
alongwith Audited Accounts and
comments of the Comptroller and
Auditor Generaltherson

(I Placed in the library See No LT
3912/93)

(b) (1) Statement regarding Review by the
Government on the working of the
Madhya Pradesh State Dairy
Development Corporation Limited
Bhopal fortheyear1991 92

(n) Annual Report ofthe Madhya Pradesh

State Dairy Development Corporation
Limited Bhopal fortheyear1991 92

—————— ——— —— —— ———
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alongwith Audited Accounts and

comments of the Comptroller and
Audtor Generalthereon

(2) Two statements (Hindi and English
versions) showing reasonsfor delay
inlayingthe papers mentionedat (1)
above

(PlacedinthelLibrarySeeNo LT3913/
83)

Standards of weights and Measures
(Packaged Commodities) Amendment
Rules 1993.

THE MINISTER OF STATE IN THE
MINISTRY OF CIVILSUPPL IES, CONSUMER
AFFAIRS AND PUBLICDISTRIBUTION AND
MINISTEROF STATEINTHEMINISTRY OF
COMMERCE (SHRIKAMALUDDINAHMED)
Ibagtolay onthe Table acopy of the Standards
of Weights and Measures (Packaged
Commodrtis) Amendment Rules, 1993, (Hindi
and Enghish versions) published in Notification
NO G S R 252(E) in Gazette of India datedthe
2ndMarch, 1993, under sub-sechion (4) of section
83 of the Standards of Weights and Measures
Act, 1976

(Placedinthe Library, SeeNo LT-3914/93)

Reportofthe Comptrolier and Auditor
General of india Union Government (No.4
of 1993)forthe yearended 31.3.92etc.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
MV CHANDRASHEKHARAMURTHY) Ibeg
tolay on the Table-

(1) Acopyeach of thefollowing Reports
(Hindi and English versions) under
article 151(1) of the Cohstitution -

(1) Report ofthe Comptrollerand Auditor
General of India Union Govemment
{No 40f1993)forthe yearended the

VAISAKHA 7 1915 (SAKA)
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31stMarch, 1992 (Revenue Receipts
-Indirect Taxes)

(Placed inLibrary SeeNo LT-3915/93)

(n) Report of the Comptroller and Auditor
General of India Union Government
(No 7 of 1993)forthe yearendedthe
31st March 1992 (Posts and
Telecommurnications)

(Placedinthe Library SeeNo LT-3916/
93)

(m) Reportofthe Comptroller and Auditor
General of India - Union Government
(No 10of 1993)forthe yearendedthe
31stMarch, 1992 (Ciwvil)

(Placed inthe L brary SeeNo LT-3917/
%)

() A copy of the Union Government
Appropriation Accounts (Postal
Services)fortheyear 1991-92, (Hind
and English versions)

(Placed inLibrary, SeeNo LT-3918/
%9)

(3) A copy of the Union Government,
Appropriation Accounts
(Telecommunication Services)forthe
year 1991-92, (Hindi and Enghsh
versions)

(Placed inthe Library SeeNo LT-
3919/93)

(4) A copy of the Union Govermnment,
Finance Accounts forthe year 1991-
92, (Hindiand English versions)

(Placed inthe Librory SeeNo LT-
3920/33)

(5) A copy of the Umon government,
Appropnation Accounts (Civil) forthe
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[Sh. M.V.Chandrasheihara Murthy) () Annual Report of the Haryane Agro
industries Corporation Limited,
year 1991-82, (Hindi and English Chandigarh, for the year 1991-92,
versions). alongwith Audited Accounts and
comments of the Comptoller and
(Placedinthe Library SeeNoLT- Audiior Generaltherson.
3621/8)
’ (Placedinthe Library, SeeNo. LT-3823/
Review on the working of and Annual 3)

report of the Andhra Pradesh Stale Agro
industries Department Corporation Lid. (¢} (i) Review by the Govemment on the
Hyddhrabad: For 181 October 198810 31 working of the Uttar Pradesh State
March 1888etc. Agro industrial Corporation Limited,

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIARVIND
NETAM): Sir, on behalt of Shri S. Krishna
Kumar, |begto lay onthe Table-

(1)  Acopy eachof the following papers
(Hindi and Engtish versions) under
section 619A of the Companies Act,
1956:-

(a) (1) Review by the Govemment on the
working of the Anchra Pradesh State
Agro Indusiries Development
Corporation Limited, Hyderabad, for
the periodfromthe 1atOctober, 1968
tothe 31stMarch, 19686.

(i) Anoual reportof the Andhra Pradesh

theperiodfromthe 1stOctober, 1086
to the 31st March, 1988, alongwith
Audiited Accounts and comments of
the Compirolier and Auditor General
thereon.

(Placedin the Library SeeNo. LT-3922/
9

{b) {i) Reveiw by the Govemment on the

Lucknow, forthe year 1986-87.

(W) Annual Report of the Uttar Pradesh
State Agro INdustrial Corporation
Limited, Lucknow, forthe year 1966-
87, alongwith Audited Accounts and
comments of the Comptroller and
Auditor General thereon.

(Placedinthe Library, SeeNo.LT-3824/
)

(d) (i) Review by the Government on the
working of the Maharashtra Agro-
Industries Development Corporation
Limited, Bombay, for the year 1991-
®

{¥) Annual Report of the maharashtra
Agro-industries Development

(Piacedinthe Library, SeeNo. LT-3825/
)

(2) Fouwr Stataments (Hindl and English
vesions) showing ressons for delayin
laying the papers mentioned at (1)
shove.

(Placedinthe Library, SeeNo. LT 3922-
302588)
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3) Acopyofthe Report (Hindiand English

versions) of the Comptrolesr and
Auditor General of india - Union
Government (No.10 of 1992) -
(commercial) - State Farma
Corporation of india Limited under
article 151(1) of the Constitution.

(Placedinthe Library, SeeNo. Lt-3926/

0)

Reviw on the working of and Annual
Report ofthe School of Pianning and
Architecture, New Delhi, for 1990-91 etc.

THEDEPUTYMINISTERINTHEMINISTRY
OF HUMAN RESOURCE DEVELOPMENT
(DEPARTMENT OF EDUCATION AND
DEPARTMENT OF CULTURE (KUMARI
SELJA): Ibegtolay on the Table-

(1) (i)Acopyofthe Annual Report (Hindiand

@

Enghsh versions) of the School of
Planning and Architecture, New Delhi,
forthe year 1990-91, alongwith Audited
Accounts.

(i1) Acopyofthe Review (Hindiandenglish

versions) by the Governmentonthe
working of the Schools of planning and
Architecture, New Dethi, forthe year
199091,

A statement (Hindi and English
versions) showing reasons fordelayin
laywing the papers mentioned at (10
Above.

(Placedin Library SeeNoLT-3827/93)

(3) (i) Acopyofthe Annual Report(Hindiand

English versions) ofthe Rampur Raza
Library, Rampur, forthe year 1990-81,
alongwith Audited Accounts under sub-
secton (2) of sechon 22 of the Rampur
RazaLibrary Act, 1975.

(W) Acopyofthe Review (Hindiand English

VAISAKHA 7, 1915 (SAKA)
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versions) by the government on the
working of the Rampur Raza Library,
Rampur, for the year 1990-91.

A statement (Hinch and Enghsh
versions) showing reasons for delay in
laying the papers mentioned at (3)
above.

(Placed in Library SeeNo. LT-3826/93)

{(5) (i)Acopyofthe Annual Report(Hindiand

(]

English versions) of the University
Grants Commission, new Delhi, for
the year 1991-92, undersection 18 of

- the Univeraity Grants Commission

Act, 1956.

(¥) Acopy ofthe Review (Hinciand Engilish

versions) by the Government onthe
working of the University Grants
Commission, New Delhi forthe year
1991-82

Astatement (Hindand English version)
showingreasonsfordelayinlayingthe
papers metioned at(5) above

(Placedin Library SeeNo. LT-3928/93)

(7) (i)Acopyofthe Annual Report(Hindand

English versions) of the Regional

Institute of Technology, Jamshedpur,
for theyear 1990-91

(n) Acopy of the Annual Accounts (Hind

and English versions) of the Regional
Insititute of Technology, Jamshedpur,
for the year 1990-91. together with
Audit Reportthereon.

(ini) A copy of the Review (Hindh and Enghsh

versions) by the Govemmentonthe
working of the Regional institute of
Technology, Jamshedpur, forthe year
1980-91.

(8) Astatement (Hindiand Englishversions)
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showingreasonsfordelay inlayingthe
papers mentioned at(7) above

(PlacedinLibrary SeeNo LT-3930/93)

(9) (1)Acopyotthe Annual Report (Hindiand
Englishversions) ofthe Indian Institute
of Management, Calcutta, forthe year
1991-92, alongwith Audited Accounts

{n) Acopy ofthe Review (Hindiand English
versions) by the Governmentonthe
working of the Indian Institute of
Management, Calcutta, forthe year
1991-92

(10) A statement (Hindi and English
versions) showingreasons fordelayn
laying the papers mentioned at (9)
above

[PlacedinLibrary SeeNo LT-3931/93]

(11) (1) Acopy ofthe Annual Report (Hindiand
English versions) of the Salar Jung
Museum Board, Hyderabad, for the
year1991-92

(1) Acopy of the Annual Accounts (Hind
and English versions) by the
Governmentontheworkingofthe Salar
Jung Museum Board, Hyderabad, for
theyear1991-92

() A copy of the Review (Hindi and
English versions) by the Government
ontheworkingofthe SalarungMuseum
Board, Hyerabad, fortheyearof 1991-
R

(12) A statement (Hindi and Enghsh
versions) showing reasons fordlay n
laying the papers mentioendat (11)
above

[Placedinthe Library SeeNo LT-3932/

93]
(13) (1) Acopy ofthe Annual Report (Hindrand
English versions) of the National
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Museum Institute of History of Ant,
Conservation anbd Museology, New
Delhy, forthe year 1991-92 alongwith
Audited Accounts

(n) Acopy ofthe Annual Report (Hindi
and English versions) by the
Governmnet on the working of the
National Museum Institute of History
of At, Conservation and Museology,
New Delh, for the year 1991-92

(14) A statement (Hindi and Enghsh
versions) showing reasons fordelay in
layingthe papers mentioned at (13)
above

(PlacedinLibrary, SeeNo LT-3933/93)

(15) (1) Acopy of the Annual Report (Hindiand
Enghsh versions) of the Indian
Museum Calcutta, fortheyear 1990-
91, alongwith Audited accounts

() Acopy ofthe Review (Hindrand English
versions) by the Governmnet onthe
working of the Indian Museum,
Calcutta, forthe year 1990-91

(16) A statement (Hindi and English
versions)showingreasonsfordelayin
laying the papers mentioned at(15)
above

(Placed in Library, SeeNo LT-3934/93)

13.06hrs.
PUBLICACCOUNTS COMMITTEE
Forty-Fifth Report
and
Forty-Sixth Report
[Enghsh]

SHRIATAL BIHARIVAJPAYEE (Lucknow)
Sir, Ibegto presentthafoliowing Reports (Hindi



